GOVERNMENT OF KARNATAKA

KARNATAKA LOKAYUKTA

No.UPLOK-1/DE/30/2021/ARE-16 Multi Storied Building,
Dr. B.R. Ambedkar Veedhi,
Bengaluru-560 001
Date: 23/08/2021
RECOMMENDATION

Sub:- Departmental inquiry against;
Sri P. Suresh, Assistant Executive Engineer,
Karnataka Urban Water Supply and Drainage Board,
Karwar Sub Division, Karwar, Uttara Kannada
District- Reg.

Ref:- 1) Order No.zxsh /B ot R-1/S8=9/R%9/1870/2020-21 dated

4/2/2021 of the Managing Director, Karnataka
Urban Water Supply and Drainage Board,
Bengaluru.

2) Nomination order No.UPLOK-1/DE/30/2021,
Bengaluru dated 25/2/2021 of Upalokayukta-1,
State of Karnataka, Bengaluru

3) Report dated 11/8/2021 of Additional Registrar of
Enquiries-16, Karnataka Lokayukta, Bengaluru

The Managing Director, Karnataka Urban Water Supply and
Drainage Board (KUWS&DB), Bengaluru by its order dated
4/2/2021 initiated the disciplinary proceedings against Sri P.
Suresh, Assistant Executive Engineer, Karnataka Urban Water
Supply and Drainage Board, Karwar Sub Division, Karwar, Uttara
Kannada District (hereinafter referred to as Delinquent
Government Official, for short as DGO) and entrusted the

Departmental Inquiry to this Institution. -

2. This Institution by Nomination Order No.UPLOK-1/DE/30/
2021, Bengaluru dated 25/2/2021 nominated Additional Registrar
of Enquiries-16, Karnataka Lokayukta, Bengaluru, as the Inquiry

Officer to frame charges and to conduct Departmental Inquiry
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against DGO for the alleged charge of misconduct, said to have

been committed by him.

3. The DGO Sri P. Suresh, Assistant Executive Engineer,
Karnataka Urban Water Supply and Drainage Board, Karwar Sub
Division, Karwar, Uttara Kannada District was tried for the
following charge:-

“oTo08 RTord JIVFC-1 & .ATVeT, RTOOPNT FTOONFTOOB
PONOBTTL, JINT VD FTLTLD DB wPBOOB  TOBY,
Q0T ggert, ToTWeO, IS IIW RG BT ey 2016008
20200=07 IRT Fo0MONGY o) TOTONMRONTRY, VW &AT
neRwmetoR RTFSE wdes "o, FD 5 TAR 2017 dated
30/1/20173e530308 29,08° Stmotdd), IWRWBe LT 285
Tonw :3@:1 B WNB/o0IT BETT SBIT, 0.8.20. aplelg
D043, %dmddQ BROOVE 503 ?30935 0069104000168038
BT [HWoT  AW|OND  FoW  wodw),  DOPTTY,
PUYORATEED. VOODF/ITD e N.BD.D  WROIIY
BROOVS D3 :SOéD"as 07161040001376076@2 @mmbﬁeéc?bd
AVFOAB  THERTOTTT B  ToRDWRR  Fy Tonw  TRD
©RFTI000E 8¢ WA IWOFTR[ON  BOWOPTE, BRTTHER
Resd Ve ToTIICIWT e ZROLTE ﬁméaas AERTT
J@ooBuRe AB 0BT BEd FOWOONTINIR)T TOB WO,
2:2), REFD FOBT/PTHORNTY, BTBPS, 635—'55@3\:3@ BB
DIFBIODI), PR G DROVT IFFO JPB0OR  0BRYT
De3oH) IBHBROBD  Foored TonOes  Xewo ORI
(333) 19663 QO 3(1)(1)003 (i@
DI RB0DIHNTLSED.

4. The Inquiry officer (Additional Registrar of Enquiries-16) by
his report dated 11/8/2021 has reported that the DGO Sri P.
Suresh, Assistant Executive Engineer, Karnataka Urban Water

Supply and Drainage Board has died on 19/5/ 2021 and therefore,
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he has recorded the abatement of disciplinary proceedings against

DGO Sri P.Suresh.

5. It is hereby recommended to the Government to accept the
report of Inquiry Officer and to record abatement of disciplinary
proceedings against DGO Sri P. Suresh, Assistant Executive
Engineer, Karnataka Urban Water Supply and Drainage Board,
Karwar Sub Division, Karwar, Uttara Kannada District in view of

his death on 19/5/2021.

6. Action taken in the matter shall be intimated to this

Authority.

Connected records are enclosed herewith.

Elf s o))
(JUSTICE B.S.PATIL)
Upalokayukta,

State of Karnataka,
Bengaluru
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